About Gujarat National Law University About GNLU Centre for Law and Technology

Guijarat National Law University (GNLU), India, was
established by the Government of Gujarat under the
Guijarat National Law University Act, 2003 having
campuses at Gandhinagar & Silvassa. The University is

GNLU established Centre for Law and Technology which
strives to keep its stakeholders abreast with the
developments in either of the fields and ensure

. . ‘ providing a platform for the creation of the academic
recpgm;ed by the Bar C_OU.DC” of India (BCI) land blend of science and law by raising awareness, holding
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to the society, effectively as per the need of the hour. SO0 *
the ranking issued by the National Institutional / A Artlf].C].al Intelllgence
Ranking Framework (NIRF) of the Government of India, Broad Areas To Be Covered "
in 2023. GNLU has also been awarded "A" Grade by Introduction to Al, ML, LLM, NLP, Generative Al, etc. and Law’ Legal and
the National Assessment and Accreditation Council & history of Al usage in the law universe. Practical Implications
(NAAC) and ranked number 1 in Gujarat with 5 stars ChatGPT v. Google. The powers and limitations of
by the Gujarat State Institutional Ranking Framework. LLMs. Usage of Al for Academic and Legal Research (August, 2024)

GNLU is committed to excellence in teaching,
research and holistic development of the student and
staff. It aims to develop a sense of responsibility fact-checking. Using Al for Personal Branding,
amongst its stakeholders, especially the students and internships, job search, competitions, etc

research Sgholars, to serve Sgogty and the field of law laziarism anel Al Lssge REGISTRATION FEE:

by developing skills but not limited to advocacy, legal ntroduction to Global Legal Tech and its | .

services, legislation, and legal reforms. niroduction to %iobal Legal fech and its fmpact on RS. 1180/- (Incl. GST)
Law Practice. Al and Data Privacy Concerns/Al-
generated Deepfakes
Laws surrounding Al across the world & in India

Al usage for law practice, ethical concerns and
limitations. Understanding Al hallucinations and

Last Date of Registration: August 14, 2024

Payment Link

Resource Person -
— Course Schedule For Further Queries Contact:
21,22, 23, 24, 27, 28, 29 & 30 August, 2024 REGISTER gg:ﬂﬂﬁ;;“ fox Law snd

NOW " \Gujarat National Law University,
i ittalika Avenue, Knowledge
idor, Koba, Gandhinagar -

Two Hours (2 hr.) each day from 3:00 to
5:00 pm IST.

Certificate will be issued to participants only
on securing 85% attendance per session
(with / without evaluation - MCQ TEST).

gclt@‘gfllu.éc
Sohini Shrivastav g
Founder For more details Click Here

Lexo Consultancy Pvt. Ltd.
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